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are raw materials for experiments by
‘the State Goveraments, curricula are

changed. Even now, after going.

ﬂmwthhnmtdonotﬂndﬁtt
‘there is a definite scheme about this
Question of medium of instruction.

1 would like to offer & concrete
suggestion. 1 for one would desire
that we must have a lingua indicaora
national Indian language of our own.
But let us understand perfectly
<learly that if we are going to
catch up with the progress of the
world we will have to depend on
English; because we are acguainted
‘with that language and that language
i3 rich enough to provide us a living
contact with world thoughts and
scientific developments in the world.
Even China has adopted the Latin
script and & second language, Russian,
in order to catch up with the progress
‘that has been achieved in the scienti-
fic field in Russia. With this point
<learly understood, what I would like
10 say on this matter is this. Certainly
let us make a beginning, but do not
make a beginning anywhere in a
half-hearted manner, nor, like the
mixed economy, have some sort of
mixture—at a certain stage, English,
at a certain other stage, the regional
language and at a certain other stage,
Hindi. I would suggest that if
regional languages are developed and
ripe emough, then certainly have
institutions and universities where
purely the regional language is
followed as the medium of instruc-
tion, but ' no mixture either this side
ar that side . .,

Mr. Chalrman: It is § o'clock, He
many continue tomorrow. The House
will take up the next item of busi-
ness.
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Mr. Chairman: I want t0 know as
to how much time the hon. Minister
wiil take.

Yhe Deputy Minlster of Labeur
(Bhri Abid Ali): About twelve
minutes.

Shri Balkrishna Wasnik (Bhan-
dara—Reserved—Sch. Castes): Mr,
chairman, Sir, my hon. friend, Shri
Pandey, has rightly brought this
question before this august House. It
is very necessary to take -immediate
action in this matter. A benefit which
does not reach the worker, when it
is meant to reach him, is useless. The
figures have been extensively guoted
by Shri Pandey and I would not
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that entry from the mill management
and many a time, they do not get a
convincing reply from the management.
The Government should arrange for
the auditing of these accounts even if
they are audited by the private
auditors. I# the Government take this
nto their hand, I think many of the
loopholes that are in the accounts of
the mills can be brought out 1o the
public.

I think the Government should
have also a machinery to take over
such mlls which often do the
bunghing, The Government should
serwously conmder’ this proposal and
keep ready with them an army of able
officers to run the mlls if they are
taken over I think the Government
should consider this If the manage-
ments feel that there is nobody to
take over their mills or their manage-
ment, they can go on doing these
things It 1s people’s money; it is
workers’ money This should be taken
care of If the Government does not
take care of these things, I cannot say
what will happen to this problem.

I thank you for giving me time to
speak,
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Shri Naushir Bharucha: They re-
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1751 hra,

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
May 5, 18589/Vaisakha, 185, 1882
(Saka).





